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Revival Plan for IDPL

3406.  SHRI C.M. RAMESH:
		
[bookmark: _GoBack]Will the Minister of CHEMICALS AND FERTILIZERS be pleased to state:

(a) whether there is any move to sell land of Indian Drugs and Pharmaceuticals Ltd., Hyderabad;
(b) if so, the details thereof and the reasons therefor;
(c) why the plan to restart production of formulations and bulk drugs at IDPL is languishing; and
(d) what happened to the revival plan that the Ministry proposed with an estimated cost of  900 crore earlier?

ANSWER

MINISTER OF STATE IN THE MINISTRY OF ROAD TRANSPORT & HIGHWAYS AND SHIPPING AND MINISTRY OF CHEMICALS AND FERTILIZERS
(SHRI MANSUKH L. MANDAVIYA)

(a) to (d) Yes Sir. Indian Drugs and Pharmaceuticals Ltd (IDPL) has been incurring heavy losses for a long time. It was declared sick and referred to Board for Industrial and Financial Reconstruction (BIFR) in 1992. The earlier revival/ rehabilitation packages of IDPL have failed to achieve the desired results. In view of the same, the Government has decided to sell that much surplus land of IDPL, including its unit at Hyderabad, as would be required to clear the outstanding liabilities, implementing Voluntary Retirement Scheme (VRS)/ Voluntary Separation Scheme (VSS) and to close the Company after meeting all the liabilities.

As the Government has already taken a decision to close the Company, no revival plans are under consideration.
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